BTEM NO. 50 COURT NO. 6 SECTION | X
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

I.A No. 7-8/2017,1. A ... 12017 in Civil Appeal No('s) .
8800- 8801/ 2013
VI NODKUMAR M MALAVI A & ANR Appel | ant (s)
VERSUS
MAGANLAL MANGALDAS GAMETI & ORS. Respondent ('s)
(For directions and i ntervention and interim relief and of fice
report)
Date: 01/05/2017 These applications were called on for hearing
t oday.
CORAM :

HON&#39; BLE MR. JUSTI CE Pl NAKI CHANDRA GHOSE
HON&#39; BLE MR JUSTI CE ROHI NTON FALI NARI MAN
For Appellant(s)
Ms. Neha Sharma, Adv.
M. Deeptakirti Verma, AOR
For Applicant(s) M. C U Singh, Sr. Adv.
M. Rohit Gandhi, Adv.
M. Avinash Sharma, Adv.
M. Rajiv Raheja, Adv.
For Respondent (s)
M. Shiv Mangal Sharma, Adv.
Ms. Sharnila Upadhyay, AOR
Ms. Hemanti ka Wahi, AOR
Ms. Jesal Wahi, Adv.
Ms. Manta Singh, Adv.
UPON hearing the counsel the Court namde the follow ng

ORDER
M. C u Si ngh, | ear ned Seni or counsel appeari ng for t he
appl i cant seeks per m ssi on to wi thdraw the Interlocutory
Appl i cations with liberty to exerci se hi s r emedy avail abl e to
in accordance with | aw before the appropriate forum
As prayed, t he Interlocutory Appli cations are di smi ssed as
withdrawmn with the afore-said |liberty.
(VI SHAL ANAND) (SNEH LATA SHARMA)
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